
August 19, 1W1 

*466. SHRI SURYA NARAYAN 
YADAV : Will the Minister of 
LABOUR bc pleased to statc : 

(a) whcthcr childrcn in largc 
number arc sent from Bihar as 
labouren to other States, whcrc they 
arc k i n g  cxploitcd: 

(b) if so, the dc~ili l~ thcrcof; and 
(c )  die stcps talien by the Ciovern- 

ment to chcck such exploitation i~nd 
tbc pl icy  proposcd to bc adopted for 
thc futurc :' 

THE .MI?r'lSTEK OF SlA'IE OF 
'i'liE MllrilSTKY OF COAL (SHRl 
P. A. SANGMA) : ( a )  to (c) Ins- 
tances have contc to notice whcre 
children kiow 14 )ears of age from 
Bihar were found working on carpet 
wcaviiig looms in thr: adjoining dis- 
tricts of Littar Pradrsh. Apan from 
the fact ha t  workmg of children bc- 
low the age of 14 years in carpet 
wcating is Icgall> prohibited, it was 
noted that in some cascs such childrcn 
wffcrcd from cxploitativc conditions 
at thc hands of the cmploycrs. A writ 
p d h n  an the subject is prcsenth 
pcnding consideration beforc the 
Hon'bk Supreme Court and the Court 
through its Ordcr dated August 1, 
1991, has appointed a fact-finding 

committee of three advocates for tho 
purpose oi asccruinu~ thc particu- 
lars of bonded childrcn in the carpct 
manufacturing uca  of Minapur and 
thc conccrncd belt of Palamau and 
h a w  directcd the State Govcrnmcnts 
01 Uttar R~desh  and Bihar as well 
as Collectors of Mirzapur (Uttar Pri- 
dcsh) and Palamau (Bihar) for giving 
the rcquisitc support to the Commitkc 
for its work. 

Amount SaactCowd lor SC/SI' Sub- 
Pbn h BUIIlr 

3218. SHRI LALIT ORAON : 
Will the Ministcr of WELFARE br 
pleased to statc : 

(a) thc details of amount allo- 
cated for Schcdulcd Tribcs Sub-Plan 
in Tribal areas of Bihar under plan 
and non-plan schcmes during thc last 
three financial years; 

( b )  thc dctails of amount spent/ 
surrcndercd out of thc allocated 
tun&; and 

(c) the details of amount divcrtcd 
from plan to non-plan heads a ~ ~ d  
from non-plan to plan heads ? 

THE MINISTER OF WELFARE 
(SHRI SlTARAM KESRI) :(a) Out- 
lays and expenditure rcpomd by 
Bihar Govt. under Tribol Subplan 
(TSP) during the last 3 Fats arc as 
un&r : 

Outlay bpcad'iurc 
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(b) and (c) No sumendm a 
/diversion of funds has been reported 

by the State GavC. of Bihar. 

[English] 

3219. DR. KARTIKESWAR PAT- 
RA : Will the Minister of WELFARE 
be pleased to state : 

(a) whether the Government are 
assisting the States for providing home 
for the aged; and 

(b) if so, the details thereof? 

THE MINISTER OF WELFARE 
(SHRI SITARAM KESRI) :(a) No, 
Sir. 

(b) Does not arise. 

3220. SHRl SUSHIL CHANDRA 
VERMA : Will tbe Minister of 
HUMAN RESOURCE DEVELDP- 
MENT bc pleased to state : 

witli ikfevimt topics in tfie text- 
books of %jGk for all sta- 
ges of school education. 

321 1. SHRI BHAGEY GOBAR- 
DHAN : Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether funds have not been 
allocated for preservation and develop 
ment of tribal languages so far; 

(b) the total number of tribal 
languages in the country; and 

(c) whether all these tribal langn- 
ages are proposed to be promoted as 
a part of cultural heritage of tn'bals? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI ARJUN SINGH : (a) A Sum 
of Rs. 1839.80 lakhs has been tenta- 
tively allocated for development of 
modern Indian Languages including 
m i  languages for the current finan- 
cial year. 

(b) and (c)  The Central Institute 
of Indian Languages, subordinate 
office of the Department has taken up 
study of some tribal languages for 
their development. 

A list of three major mother 
toagucs in the States/UTs spoken by 
Scheduled Tribes having more than 
5000 population has been given m 
Statements l ( a )  and 1(b) of Census 
of M a  198 1 (Series4 India) Part-IX 
(ii), copies of which are available in 
tbc Puliament Library. 


